
  

  

Compliance Report on behalf of 

Department of Mines & Geology 

Submitted in 

Hon’ble National Green Tribunal ( Principal Bench) 

With reference to 

order dated 22-08-2022 in the Matter of 

Original Application 

No. 209/2022 

by 

Megh Singh & Others 

Versus 

State of Rajasthan & Others 

BACKGROUND 

* The applicant, Shri Megh Singh, resident of Randhisar, tehsil 

Sujangarh, district Churu by sending the letter petition to the 
hon'ble Tribunal, sought protection of the remaining part of 
Randhisar Pahari, Tehsil Sujangarh, District Churu, Rajasthan. 

* It has been stated that above said Pahari, being part of Arawali 
Range, was providing environmental cover to the area of 10 village 
panchayats for retaining monsoon ensuring rainfall. 

* The above said Pahari is at the verge of extinction due to Illegal 
mining. Surrounding 8-10 hillocks have already disappeared due to 
unsustainable mining. 

* It is stated that the mining agreement for the period of 10 years 
permitting mining in the area had expired on 15.10.2009 and due to 
objection by the Forest Department, mining in the area was stopped 
by the Mining Department. Thereafter, the Mining Mafia succeeded 
in getting the 20 years mining leases w.e.f 20.06.2011.It has been 
complained that the lessees have carried out the mining in utter 
violation of the lease conditions. 

* Mining has been done so unscientifically by straight cutting 
Randhisar Pahari to the depth of 250-500 feet that remaining part 
of Randhisar Pahari may fall at any time causing such human 
disaster as occurred in Maharangarh Durg Jodhpur stampede and 
Bhopal Gas leakage. Illegal and excessive unsustainable mining is 
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destroying ecology of Randhisar Pahari, a part of Arawali range, 

endangering the lives of inhabitants and future generations. 

* The applicant has given the list of firms/persons carrying on mining 

activities and list of stone crushers operating in the area and also 

enclosed photographs of alleged illegal mining. 

* In view of the serious allegations made in the letter Petition, the 

hon'ble Tribunal vide its order dated 22.04.2022 constituted a Joint 

Committee comprising of Chief Conservator of Forests, Regional 

Office, MoEFF & CC, Lucknow, Uttar Pradesh representative of State 

PCB, Director, Department of Mines and Geology, Government of 

Rajasthan, and District Magistrate, Churu District. The State PCB was 

made the Nodal agency for coordination and compliance. 

* The Joint Committee was directed to meet within four weeks, 

undertake site visits, look into the grievances of the applicants, take 

requisite action by following due process of law and submit the 

factual and action taken report was to be furnished within two 

months. 

* In compliance thereof, the Joint Committee visited the site on 

06.06.2022 and 07.06.2022 and submitted its report vide email 

dated 27.06.2022 in the hon'ble Tribunal. 

* The hon'ble Tribunal observed in its order dated 22.08.2022 that 

the report of the Joint committee has been prepared casually 

without looking into all material aspects of compliance with consent 

conditions and environmental norms and generalized, vague, 

conjectural and contradictory observations have been made in the 

report without undertaking detailed enquiry and verifying specific 

individual compliance status. 

* Apart from the other directions to the various authorities, the 

hon'ble Tribunal ordered the State Pollution Control Board and the 

Director, Mines & Geology as under - 

"22. The Department of Mines and Geology, Rajasthan and 

State PCB are under statutory obligations to take all requisite 

measures to prevent and abate environmental pollution/ 

degradation independent of and even before giving of any 

directions and passing of any order by this Tribunal or any other 

Court and, therefore, the Director, Department of Mines and 

Geology, Rajasthan and State PCB must enquire into the factual 

position regarding compliance with consent conditions and 

environmental norms in the present case and take appropriate 

remedial action to prevent and abate environmental pollution/ 
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degradation by following due process of law. Report regarding 
Action Taken/To Be Taken with specific timelines be also filed by 
them within one month at judicial-ngt@gov.in preferabl in the form 
of searchable PDF/OCR Supported PDF and not in the form of Image 
PDF. 

26. In their replies the State PCB and Director, Mines and Geology, 

Government of Rajasthan shall specifically mention details regarding 

compliance with the consent conditions and environmental norms 

by the lessees and stone crushers. In his reply the District Collector, 

Churu shall specifically give all details regarding proceedings taken 

by him against each of the defaulting lessees for recovery of 

penalties imposed for pre 2009 and post 2011 defaults/illegal 
mining as referred to above." 

In compliance of the orders of the hon'ble Tribunal, the Director, Mines 

& Geology and the Member-Secretary, RSPCB convened a meeting on 

07.09.2022 and directed the senior field officers of both the 

departments to carry out a detailed inspection of the area. 

FIELD VISIT 

In compliance the following officers visited the mining area of Randhisar 

on 12.09.2022. - 

1- Shri Bhim Singh, Superintending Mining Engineer, Department of 

Mines & Geology, Bikaner. 

2. Mrs. Savita, Regional Officer, RSPCB, Nagaur. 

3. Shri Lalit Mangal, Mining Engineer, Department of Mines & 
Geology , Shri Ganganagar. 

4. Shri SL Guru, Assistant Mining Engineer, Department of Mines & 
Geology, Churu. 

5. Shri Hemant Kumar, Junior Environment Engineer, RSPCB, Nagaur 
6. Shri Arjun Ram, Mines Foreman, Department of Mines & Geology, 

Churu. 

7. Shri Tausif Ahmed, Mines Foreman, Department of Mines & 
Geology, Churu. 

The salient features of the field report are as under - 

e 42 mining leases for mineral stone ballast all around the Randhisar 
Pahari were allotted as mining lease to the lease holders during the 
year 1973 to 1981, 
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One mining lease in the year 2010, two in 2021 and another two 
were cancelled in August, 2022 on various grounds. Out of the rest 

37 mining leases, 35 were cancelled on 09.09.2022, one on 

16.09.2022 and the last one on 19.09.2022, so, there were only two 

mines in force on the day of inspection. 

Out of these 37 mining leases, mining activities in 18 leases were 

prohibited in the past due to various reasons and in the rest 19 
leases, mining was permitted, however on the day of inspection, no 
mining activities were found anywhere in the area. The copy of the 
joint field report is enclosed herewith as Annexure - A. 

The boundary pillars were found erected on these 19 mining leases. 
The boundary wall/wire fencing was found in 17 mining leases, 
except in ML No. 40/1987 & 68/1978. 

Out of these 19 leases, plantation as per provisions was found to be 
done in 5 leases, partial plantation found in 6 leases and no 

plantation was found in the rest 8 leases. 

Lease wise inspection reports of 6 leases out of these 19 are 
enclosed herewith as Annexure B01 to BO6. 

Inspection of 45 existing stone crushers was carried out. The plant 
machinery of the crushers was found to be covered by tin sheds. 
The plantation has been done by all the stone crushers, however it 
was found less than 33% in 7 crushers. 

For the kind perusal of the hon'ble Tribunal, inspection reports of 3 
stone crushers has been enclosed herewith as Annexure C01 to 
co3. 

The 18 mining leases, in which the mining activities were banned in 
the past, and 5 leases which had been cancelled earlier, were visited 
on 16.09.2022. The outcome of the inspection is as under - 

In 13 leases wire fencing/boundary wall was found to be 
constructed, whereas in the rest 10 leases wire fencing or boundary 
wall was not erected. 

Out of the 23 mining leases, partial plantation was found to have 
done only in 2 leases, 

The construction of boundary pillars was found in 5 leases. In rest of 
the 18 leases, boundary pillars were not available. 

Detailed report of these 23 leases is enclosed herewith as Annexure 
-D. Sy 
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Status report on various issues - 

1. Recovery of penalty under Land Revenue Act - 

e There are illegal mining cases against 22 mining lease holders in 

which a total of Rs. 18.77 Crore is due. 

Hon'ble High Court, Jodhpur has stayed recovery proceedings in two 

cases amounting to Rs. 2.74 Crore in ML No. 74/1977 (SBCWP. No. 

9470/2016) and ML No. 60/1983 (SBCWP No. 16668/2019). 

The process of recovery of all the dues (penalty amount) of illegal 

mining, a total of Rs. 16.03 Crore has been initiated against the 20 

lessees, under the Land Revenue Act and Requisition Certificates 

has been issued by the Assistant Mining Engineer, Churu on 

12.09.2022, 

e Two lease holders having ML No. 59/1981 & 161/1990 have 

deposited Rs. 8.60 lacs & Rs. 11.79 lacs respectively on 17.09.2022. 

2. Randhisar hill being in Aravalli range - 

e As per the letter dated 16.01.2003 of the Directorate of Mines & 

Geology on the basis of information from the Survey of India, 

Government of India had provided the list of 15 districts of 

Rajasthan which fall in the Aravalli Range and the district Churu is 

not a part of this range. 

3. Water Harvesting System - 

e No water harvesting system has been created by any lease holder 

in the area. 

4. CSR/CER Activities - 

e No lessee has incurred expenditure on CSR/CER activities. 

5. Subletting of leases - 

e No case of subletting of leases to other persons has come to the 

notice of the department. 

6. Safety zone of 7.5 meter - 

e As per the provision of keeping a gap of 7.5 meter on the boundary 

of the mining lease has not been followed by any lease holder in 

this area. 
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Steps taken by the State Government - 

> All the 37 mining leases situated in this area has been cancelled 

by the department on the basis of illegal, unsafe and unscientific 

mining on 09.09.2022, 16.09.2022 and on 19.09.2022. For kind 

perusal of the hon'ble Tribunal, the cancellation orders of ML No 

11/1978, 18/1980, 42/1978 & 05/1981 has been enclosed herewith 

as Annexure - E01, E02, E03 & E04. 

> The process of recovery of all the dues (penalty amount) of illegal 

mining, a total of Rs. 16.03 Crore has been initiated againt the 20 
lessees, under the Land Revenue Act and Requisition Certificates 

has been issued by the Assistant Mining Engineer, Churu on 
12.09.2022. One Requisition Certificate of ML No. 65/1983 is 
enclosed herewith as Annexure - F. 

>The show cause notice has been issued to the Assistant Mining 
Engineer, Churu by the Director, Mines & Geology on 07.09.2022. 

> The details of all the 42 mining leases and 45 stone crushers has 
been depicted in composite lists and has been enclosed herewith as 
Annexure -G & H. 

It is being stated most humbly that the Department of Mines & 
Geology has taken all the possible steps as per existing rules and 
provisions and compliance report is being submitted herewith for the 
kind perusal of the Tribunal with request that in view of the above 
submissions, the compliance report be taken on record. 

Jo Vo22 4 
KB Pandy das) 

Director, Department of Mines & Geology 

Udaipur 
Date 19.09.2022
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INSPECTION REPORT IN COMPLIANCE TO NGT ORDER DATED 22/08/2022 IN 
THE MATTER OF 0.A. 209/2022 nna Satine Ea hehe 

    

    

  

  
  

  

  

  
  

                

a... (Under Seetion 24 of the Air Act, 1981 and Under Section 10 of EP Act, 19 pINEX Bot = Sh. Ashwini kumarsain | a, Name of the Mining Lease ML No.- 13/1978 

tle Address of the Mining Lease Village- Randhisar, Tehsil- Sujangarh 
District- Churu ¢. Area of the Mining Lease 0.3500hect. 

; d. Mobile 9462000003 
2_| Date of Inspection i2_ 9/2022 3 _| Type of Industry Mines 4 | Status of the Mining Lease | Cancelled " . 

| CTO was issued for the production capacity of 
114400 TPA which stands valid till28,02.2023 

| 5 | Status of consent under Air Act, 1981 In reference to cancellation order issued by 
SME Bikaner vide. letter no 1862 
dated09,09.2022. , recommendation for 
revocation of CTO has been forwarded to Lina RSPCB Head Office Jaipur. 

        
  

Status of Consent to operate Conditions found during the inspection at the site: 

  

  

  

  

  

  

  

  

S.No. | Description of required compliance Observation 
l Whether water sprinkling was found | Lease was found non-operational during inspection carried out at critical points prone to air due to cancellation of mining lease. pollution. 
Be Status of Overburden No overburden found 

3 Whether adequate plantation was found Inadequate plantation . __| at the site Fe Flovaldhiern mtr mipaimd 28058. 4 Status of Wire Fencing/Permanent Wall | Wire fencing found at outer side of the ining lease 
area t 

5 Status of Lease Pillars Lease pillars were found at the time of inspection 

6 Status of Rainwater harvesting structure | No rainwater harvesting structure found at the site 
available at the site |     
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yp (Under Section 24 of the Air Act, 1981 and Under Section 10 of EP Act, 1986) Annex - B02 

    

        
    

                

  

      

    

          

  

  
  

    

|_| @ Name of the Mining Lease | M/S Jai Ma Stone } -——___ Me tt960 Heinesen} | 1 |b. Address of the Mining Le Village- Randhisar, Tehsil- Sujangarh | cin District-Churu ¢. Area of the Mining Lease 0.5000hect, : , a |__| d. Mobile 7406859885 I ‘y \_2 | Date of Inspection a a 12 09/2022 | [3 _| Type of Industry 
Mines 

a |<, Sites of the Mining Lease TY aeeeg sib nad lstmmrmernereal chs accel i 
CTO was issued for the production capacity of 101470 TPA which stands valid til]31.05.2026 

| 

| 3 | Status of consent under Air Act, 1981 In reference to cancellation order issued by i 
SME Bikaner vide letter no 1918 dated | 
09.09.2022 , recommendation for revocation 
of CTO has been forwarded to RSPCB Head i Office Jaipur. ; J 

Status of Consent to 5 Conditi und during the inspection at the site: 
S.No. | Deserintion of required compliance Observation 

_] ] Whether water sprinkling was found | Lease was found non-operational during inspection | carried out at critical points Prone to air | due to cancellation of mining lease. 

          

      

        

          

ia pollution. 
; . 2. Status of Overburden No overburden found 

3 | Whether adequate plantation was found Approx. 74 
at the site Adequate plantation 

4 Status of Wire Fencing/Permanent Wail Wire fencing found at entry point of the mining 
lease area F 

5 Status of Lease Pillars Lease pillars were found at the time of inspection 

    6 Status of Rainwater harvesting structure | No rainwater harvesting structure found at the 7 
available at the site 
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INSPE: N REPORT IN COMPLI iCE TO 
THE MATTER OF 0 

an _(Under Section 24 of the Air Act, 1981 and Under Section 10 of EP Act, 

RDER DATED 22/08/2022 IN 

      

   
  

  

  

  

              
  

    

          

    

a. Name ¢ the Mining Lease oe 1etene 
i Village- Randhisar, Tehsil- Sujangarh ~ 

| 1 | b. Address of the Mining Lease Di 8 Charu vane | |_¢. Area of the Mining Lease | 0.6800hect. | d: Mobile 9116792787 2 _| Date of Inspection 
#2 (09/2022 3 _| Type of Industry 
Mines 4 _| Status of the Mining Lease } Cancelled 

i E 
CTO was issued for the production capacity of 
135720 TPA which stands valid ti30.04.2026 

| 
| 3 | Status of consent under Air Act, 1981 In reference to cancellation order issued by i 

SME Bikaner vide letter no 1905 
dated09.09.2022  , recommendation for 
revocation of CTO has been forwarded to 
RSPCB Head Office Jaipur. 

    
  

  
  

s of Consent operate Conditions found during the ins on at the 2 

    
Description of required compliance   Observation 
  

1 Whether water sprinkling was found 
carried out at critical points prone to air 
pollution, 

Lease was found Hon-operational during inspection 
due to cancellation of mining lease. . 

  

  

2. Status of Overburden No overburden found 

3 Whether adequate plantation was found Approx 40 
at the site inadequate plantation 

  

  4 Status of Wire Fencing/Permanent Wall     Wire fencing found at outer side of the mining lease area 

    3 Status of Lease Pillars Lease pillars were found at the time of inspection 

  6 Status of Rainwater harvesting structure 
available at the site   No rainwater harvesting structure found atthe site       
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INSPECTION REPORT IN COMPLIANCE TO NGT ORDER DATED 22/08/2022 IN 
THE MATTER OF 0.A. 209/2022 

    

    
    

(Under Section 24 of the Air Act, 1981 and Under Section 10 of EP Act, 1986) | ANNex - BO4 
M/sAmbika Stone Balast Suppliers . 
ML No.- 36/1986 ‘ 
Village- Randhisar, Tehsil- Sujangarh 
District- Churu : 

a, Name of the Mining Lease 

  
  

  | 1 | b. Address of the Mining Lease 
    

  

  
  

      
  

  

c, Area of Mining lease 0.5523 Hecture 
d. Mobile No, 9414402070 2_| Date of Inspection 12/09/2022 

3_| Type of Industry tl ein eR a a 4 | Status of Mining lease: ; Cancelled 
    CTO was issued for the production capacity of 

106836 TPA which stands valid til130,09,2027 

$ ; In reference to cancellation order issued by ° OF commenn uncer Air Act, 1981 SME Bikaner vide letter no 1939 
dated09.09.2022 , recommendation for 
revocation of CTO has been forwarded to 
RSPCB Head Office Jaipur. 

Status of Consent to operate Conditions found during the inspection at the site: 

S.No, | Description of required compliance Observation 

        

  

  

  

    

  

  

    

    

    

! Whether water sprinkling was found Lease was found non-operational during inspection carried out at critical points prone to air | due to cancellation of mining lease. pollution. 
ae Status of Overburden No overburden found 

2 Whether adequate plantation was found Approx- 80 
at the site Adequate plantation 

s Status of Wire Fencing/Permanent Wall | Wire fencing found at entry point of the mining i lease area : 

5 Status of Lease Pillars Lease pillars were found at the time of inspection 

  6 Status of Rainwater harvesting structure | No rainwater harvesting structure found at the site 
available at the site 
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INSPECTION REPORT IN COMPLIANCE TO NGT ORDER DATED 22/08/2022 IN 
MATTER OF Q.A. 209/2022 

| | a. Name of the Mining Lease 

___ (Under Section 24 24 of the Air r Act, 1981 und Under Section 10 of AVUNAY, - BOS 
      

M/s Ma Bhawani Stone 
ML Now 40/1987 

  

b Addins of the Mining Lease Village- Randhisar, Tehsil- Sujangarh — 
District- Churu 

    

  

    
  
  

    
  

  

|. Area of the Mining Lease - O.S58 thect. 
d. Mobile 9660315171 

2_| Date of Inspection | Az 10972022 
3__ Type of Industry Mines 

_4 | Status of the Mining Lease Cancelled = _   
  
  
    

3 | Status of consent under Air Act, 1981       
Scennanannernthorera 

  

S.No. | Description of required compliance 

CTO was issued for the production capacity of 
106836 TPA which stands valid till3¥.10.2023 

In reference to cancellation order issued by 
SME Bikaner vide letter no 1967 dated 
09.09.2022 , recommendation for revocation 
of CTO has been forwarded to RSPCB Head 
Office Jaipur.     

Status of Con © operate Conditions found during th tion at the site: 

Observation 
  1 Whether water sprinkling was found 

carried out at critical points prone to air 
pollution. 

Lease was found non-operational during inspection | 
due to cancellation of mining lease. ' 

  

  

  

2 Status of Overburden No overburden found 

3 Whether adequate plantation was found | Inadequate plantation <* at the site Ze Piodbalret cnoey amuse’ lund 4 Status of Wire Fencing/Permanent Wall | No Wire fencing found at outer side of t mining 
lease area 

  5 Status of Lease Pillars Lease pillars were found at the time of inspection 

    
    

6 Status of Rainwater harvesting structure 
available at the site       No rainwater harvesting structure found at the site 
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INSPECTION REPORT IN COMPLIANCE TO NGT ORDER DATED 22/08/2022 IN 
THE MATTER OF O.A. 209/2022 

| Annex - BO6 (Under Section 24 of the Air Act, 1981 and Under Section 10 of EP Act, 1986) . 
      

  

  

  

    

    
  

      
  

  

        
    

    

  

  
  

5 Sh. Megha ram ] a. Name of the Mining Lease ML No.- 41/1978 

so Village- Randhisar, Tehsil- Sujangarh | | b. Address of the Mining Lease hehe Chung _— 
| ¢. Area of the Mining Lease 0.4000hect. 

d. Mobile 5982499834 
2_| Date of Inspection 1>_.. (09/2022 
3_| Type of Industry ‘| Mines 
4 | Status of the Mining Lease Cancelled 

CTO was issued for the production capacity of 
80121 TPA which stands valid till30.04,2026 

5 | Status of consent under Air Act, 1981 In reference to cancellation order issued by 
SME Bikaner vide letter no 1883 
dated09.09.2022 , recommendation for 
revocation of CTO has been forwarded to 
RSPCB Head Office Jaipur. 

tus of Consent to operate i ‘0 duri ie tion at the site: 

S.No. | Description of required compliance Observation 
1 Whether water sprinkling was found | Lease was found non-operational during inspection carried out at critical points prone to air | due to cancellation of mining lease. 

pollution. ‘ 
2 Status of Overburden No overburden found 

  3 Whether adequate plantation was found Inadequate plantation QOL: 
     

  

  

  

  

at the site 
4 Status of Wire Fencing/Permanent Wall | Wire fencing found at outer side of the ining lease 

area 

5 Status of Lease Pillars Lease pillars were found at the time of inspection 

6 Status of Rainwater harvesting structure | No rainwater harvesting structure found at the site   available at the site 
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INSPECTION REPORT 
—(nder Section 24 of the Air Act. 198] and Under Section 10 of Ep Act |Aennex - COL "Mis Amar Grit Udyog _ a. Name of the Industry - (Unit 1D. 28049) 

F 

| Khasra No, 343 er Cows - S08 4x2) 

sill 
| Village- Randhisar I | b. Address of the Industry | Tehsil- Sujangarh 

eg ba 

  

District- Churu 

        
  

    
    
    

    
      

  

    
      
    

    

i Fo Bawail 
i ied = / | d. Mobile 
9413361814 & zal ' a |.¢. Telephone a Sl a tele sl aah wi : 

i x)? | 2 | Date of Inspection 12. Awiai22 
3_| Type of Industry Stone Crushing unit | 4 | Nature of Industry Air Polluting _ sedi a cael 3_| Size of Industry: Large/ Medium/ Small _ Small 

pop tay 6 | Category: of Industry: Red/ Orange! Green/ a | Others oe Bcc | Status of Operation during — inspection: 
Vv 7 | Operational/ Non-operational/ Closed/ Any | Operational / Non-Operational other 

    

    
| CTO was issued for the production capacity 
of 100 TPD stone grit which is valid till. | 31/12/2022, 

8 | Status of consent under Air Act, 1981] 
: 

i 
: i 

| | i 

Details of Plant & Machinery: - 

S. No. Machinery i Description 
Primary Jaw Crusher- oj 

/ Secondary Jaw Crusher- AIL. i 

    

    
  

    
  

                    

|| Jaw Crusher Bajri/ Dust Plant-pyp. 
i 2 __| Vibratory Screen Yas : _ Water Tankers , 

3 Shares OF tenes Water Tankers / Borewell i 

4 | DG set (if any) Yes / = No | If Yes, then capacity KVA i     

   

    
  

  
  

_S:No. | Description uf non- compliance | Oleeryation bal oc ao |__| Whether Jaw crusher was found covered? Covtfed / Partially Covered 
Uncovered 

  
  

cepacia 
 



ai
 

« 

b
t
 

x 

      

  

6G Nos. of Sides were found covered. | 
__A)Itee Nos. of Sides were found a 
Top was found uneevered =f cOVered. 

  Whether granulator or secondary jaw crusher was found 
covered? 

Covered / Partially Covered / 
Uneovered 

NA 
________Nos. of Sides were found covered. 

Nos. of Sides were found uncovered. 
Top was found uncovered = / covered. 

  Whether Vibratory Sereen was found covered? 
ar seem serene nameemensngpiennemmemeesmenemeningn! 

Covered / Partially Covered = / 
Uneovered 

©“. Nos. of Sides were found covered. 
Nos, of Sides were found uncovered. 

Top was found uncovered / — covered. 

  ~ Whether Chakki/Dust Machine was found covered?   
  

  

    
  

ta) 

  

  

  

        
  

24 Covered i Partially Covered = / 
Uncovered 

NA 
Nos, of Sides were found covered. 
Nos. of Sides were [ound uncovered. 

Top was found uncovered / — covered. 

~ . ye 
: Whether mechanical chute was provided with the drap | Yes / No 

| point of dust conveyor? 

_— Neo 
Whether water storage facility has storage facility of | Yes / No 
atleast 3000 tres? 

. so al 
5 _ Whether hard surface path/muroom road was provided in | Yes / No 

| the premises? 

~ Whether there is provision of regular cleaning and wetting | Yes / No 
| of the ground within the premises? Flexible pipe for sprinkling provided? Yes 

7 / No 

Plantation Approx, ii 

Trees IQ Nos. | 300 m2 | 

Newly 20 Nos.| Soo m2 | 
Planted | 
Saplings j 

Toru area’ $09 m*- 
apt : A 

Yes / No I 

xy 

_ Whether wind breaking wall is provided? 

        Whether boundary of the unit was demarcated?   Nos. of sides were found 
  

 



          
  
    

        

                      
        

| demarcated Ears |, oe 
10 | Whether water sprinklers were provided at the strategic ‘ E f [ieee locations: 

Jaw Crusher 
Inlet 

ve / No Outlet 
Yes b= / No | Secondary jaw crusher/Granulator 

i Inlet 
Yes / No | Outlet 

es nA ? No i | Outlet of vibratory screen 
Yes / No 4 “ii i | 
oe | i Whether Sign Board (including name, address, product and | Yes / No _ production Capacity) is provided? 

  

pre” 

Nn 
Bar meq Or 

pag 

a=, (sie Rikeana J 

Aa 

\v e 

 



| a. Name of the Industry 

  

lb. Address of the Industry 

_&. E-mail] 

  

INSPECTION REPORT een ee PORT 

ection 24 of the Air Act, 1981 

Annex - C02 
and Under Sect ion 10) | Mis Angira Stones 

| (Unit Ip- 37977) 
i 

Khasra No, 924/3 1, 926/64] Village- Randhisar C1 j OED i 
Tehsil- Su angarh 
District- Churn 

} 
i 

  

  

  

    

    

  

  

  

   

    
  

  

    
  

        

  

    
  

    

    

    

   
  
        

  

. 
a 

d. Mobile 

946247599] 
— 

_€. Telephone 

= 

| 

2 | Date of Inspection 
12. /09/2022 

| 

| 3 | Type of Industry 
Stone Crushing unit 

| 4 [Nature of Indus 
Air Polluting ; ie 

* [5 | Size of Industry: Large/ Medium/ Smail _ Small 
—_ | 

6 | ent, of Industry: Red/ Orange/ Green/ | pangs 
| 

Status of Operation during inspection: | Operational/ Non-operational/ Closed/ Any | Operational / Non-Operational 

other 

—__| 
CTO was issued for the Production capacity of 10,000 CFT/ Day st ne grit which is valid | 

8 | Status of Consent under Air Act, 198] till 31/05/2023, SL 5/2023, 

| 

| Details of Jant & Machinery: - 
S.No. | Machinery 

Description Primary Jaw Crusher. ol Secondary Jaw Crusher- 6} 
1 | Jaw Crusher 

Bajrif Dust Plant- 0 : Vibratory Screen 
ee 

a Water Tankers f Borewell 

a Source of water 

4 | DG set (if any) 
Ye / No 

| 

If Yes, then capacity KVA J 

    
    

  

    
  

  

tion at the site: 

      

    

S.No. | Description of non- compliance 
_ Observation pe 

I | Whether Jaw crusher was found covered? Covered U— / Partially Covered 
| 

Uncovered       he,



  

64__Nos, of Sides were found cove 

_tvt\-_Nos. of Sides were found uncove: 
Top was found uneovered / = covered. 

  

  

  

  

  

  

  

  

  

  

        
  

2.1 Whether granulator or secondary jaw crusher was found | Covered / Partially Covered 
| covered? Uncovered 

OY Nos. of Sides were found cover 

_.NR-_Nos. of Sides were found uncover 

Top was found uneevered =/ — covered.s 

+> Whether Vibratory Sereen was found covered” Covered ™™ / Partially Covered 
Uncovered 

oy Nos. of Sides were found covert 
N- Nos. of Sides were found uncover 

Top was found uneovered / covered... 

2.3 Whether Chakki/Dust Machine was found covered? Covered & / Partially Covered 
Uncovered 

OY _Nos. of Sides were found covere 
pli le Nos. of Sides were found uncovere 

Top was found uneeveved / — covered. L 

3 Whether mechanical chute was provided with the drop | Yes / No 
point of dust conveyor? Senet 

4 Whether water storage facility has storage facility of | Yes / No 
atleast 3000litres? _ 

5 Whether hard surface path/muroom road was provided in | Yes / No 
the premises? Vu 

“6 Whether there is provision of regular cleaning and wetting | Yes“ / No \ 
af the ground within the premises? Flexible pipe for sprinkling provided? Ye: 

i No 

Plantation Approx. 

Trees YO Nos. | [O00 m2 
Newly g ga 7§00 = m*2° 
Planted | 
Saplings = | 

| Total a2 : 3500 ™ 
[eo Whether wind breaking wall is provided? No 

   



Whether boundary of ihe Unit was Jemarcated 
ta oe Nos. of sides were found | 

     
     

  

   
   

  

Yes y No 
Outlet 

Yes 
No 

Secondary jaw crusher/Granulator 
‘Buy | Inlet 

| Yes te 
Outlet 

*. } Outlet of vibratory screen
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Annex - C03 
INSPECTION REPORT 

  

  

a. Name of the Industry 
| Més Anjani Crusher Udyog 
(Unit ID- 42808) 

    

1 |b. Address of the Industry 

: | 
| Khasra No. 653/404 (New 1022/724) z Village- Randhisar (Lema, Cow’-.2$39 r) 
Tehsil- Sujangarh 

| District- Churu 

  

c. E-mail 
  "9414002733 
  

  

  
  

  

  

  

d. Mobile 
| 

€. Telephone : _] 
4 2 | Date of Inspection 42. 10972022 

3 | Type of Industry _ Stone Crushing unit - 4 | Nature of Industry Air Polluting cond 5_| Size of Industry: Large/ Medium/ Small Small 
| 6 Category of Industry: Red/ Orange/ Green/ Orunge 

Others 
  Status of Operation during — inspection: 

7 | Operational Non-operational/ Closed/ Any 
other 

  

    8 | Status of consent under Air Act. 1981 /   
Operations? / Non-Opérational nC 
CTO was issued for the production capacity 
of 500 TPD stone grit which is valid till 
31/07/2023,   

  

tails of Plant & Machi tm 

  S. No, Machinery Description 
  

1 Jaw Crusher 

I
 

Primary Jaw Crusher- o)} 
Secondary Jaw Crusher- @} 
Bajri/ Dust Plant- @ { 

  2 Vibratory Screen 
  

3 Source of water 
  

ol, 

Water oo f —Berevwet> 

    4 DG set (if any)   Yer / AG   
    

  

  
S.No. Description of non- compliance 

  

  
Whether Jaw crusher was found covered? 

  
Coygrtd 7 Partially Covered 7 Uncovered. j      



dammit 
+ 
2 

  

DA Nos. of Sides were found covered. 

end Nos. of Sides were found uncoyered. 

Top was found uncexered § — covpfed. 

      Whether granulator or secondary jaw crusher was found 
covered? 

co ed / Partiatty-Covered = / 

04 Nos. of Sides were found covered. 

Ber Nos. of Sides were found ng 

    
  

  

  

  

  

  

  

  

        
  

  

  

Top was found uasexere / — coveséd. 

2.2 Whether Vibratory Screen was found covered? Cavered / Partiay-Covered = / 
Uncovered 

04 Nos. of Sides were found covered. 
ani Nos. of Sides were found uncoyeted. 
Top was found uncovered— / coy. 

23 Whether Chakki/Dust Machine was found covered? Copted / Partintty-Eovered — / 

04 _Nos. of Sides were found covered. 
eng Nos. of Sides were found uncovered. 

Top was found uncovered / — covered. 

Whether mechanical chute was provided with the drop Xe" bm 
| paint of dust conveyor? 

4 Whether water storage facility has storage facility of vA Femme debe 
atleast 3000litres? 

5 Whether hard surface path/muroom road was provided in ues | — Mer 
| the premises? 

6 _ Whether there is provision of regular cleaning and wetting | Yes / _—-Me- 
_ of the ground within the premises? Flexible pipe for sprinkling provided? bi 

l—No- 

7 Plantation Approx. 

Trees 2D Nos.| So m2 
Newly Nos. |7006 = m*2 
Planted $0 
Saplings 

Total tre * “LSYOO m2 

|S Whether wind breaking wall is provided? Yes / No 

u Whether boundary of the unit was demarcated? 04 Nos. of sides were found   
   



  

    
demarcated 

  10 
locations: 
Jaw Crusher 

Inlet 
Oudet 

Secondary jaw crusher/Granulator 
Inlet 

Outlet   
Outlet of vibratory screen 

Whether water sprinklers were provided at the strategic | 

  

    Whether Sign Board (including name, address, product and   production capacity) is provided?     
  

> 

Hee, ( | ) Ye 
pt
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Bas - os\ ie}oean. Brat Leidee | 
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sry ae) ¥ aad rf aya ur aot aty is 
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AOTATS 

© Fas - 12} 09) 2002. Sr Ayr om TA 
PAR -o3) eg 2222 get srt is GAT: 

Payor G8 stray saree wD 
seer gat gota Yo ae ore srr] ser 
“3 aay uaF aes aK , ara Vb 

y feat Arengan ¥ By 
*- TAA CLT GOAT Udiaas as]1979 2088 | 

Sele, ualins, yfisgs, coftov2, Uyftor8, ff 
\s(is78 2a o6(a00) 4 thay fax ar 

e- Tara WITT GGT - gcliaez, 3/ 199), 42418, 

RF 26[1980 9 oraz Boy vat way Ga 
ane AGT - 242802, t}1973, Gs] 133, 62983, 
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Y wer Bf ae ars fate of ah 
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| pipcib Fe {or ere: mT age a - 
— 4 Oo ee ae: hae ee 

| élaa » 2 | ; 
eee TEA -22/ 2002 J sg] 199) ¥ se 

: OWT arar ora svat wey GAT ULL 
TORT ~ a6 1992, i] 078, Got tgp, g2fia83, asfte78, 

Su) 19.90 ) TSt1982, Bc tago, uf i97B SHIRT 

M- Sryt wert tar- 2.2} 2003, +s{ (493, 9 | 108), 

36] 1980, = uf 1978 ator Tees at gt are sY 
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TOUT BBR Annex-E01 
GOVT.OF, RAJASTHAN 

raters aria eft after, art wd yf feert fear, dere) 
Office of the Supdt. Mining Enginer, Deptt. Of Mines and Geology, C-64, Sadulganj, Bikaner (Rajasthan) 

Tel. no 0151-22266! | 
E-mail- sme.bikaner@rajasthan.gov.in 

BAG seas / He / H/F / VATA —11/1978/ | 180 Rae - 9-9-2022- 

af QR ya fl came efter, Part- array, fren—derte 3 ve AY wrecer wr 
We. 11/1978, Gia sane, Game soszrfiter, fee wa—weitey, aevte—qarms, 

foret-ge ova A oratea were a often, wr ved years flat, shine S ane 
ware Fes / rT / wae. 11/1978 /378 fate 09.03.1978 ERT Ufter dellaa a fet a 
10 ad a sat & fore etter far war) wfter ar uefa fata 26.04.1978 at gam! Fa VER 
wari F sah fer 26.04.1978 A 25.04.1988 TH & fe Sea gan) aratea Uhr 
afd, tere & ote aia waste /eTva. 11/1978/779 PAT 04.05.1981 ERT 
wares oT Rei west dot. ea Shin GeRia, To Us, dere o va A xe 
Bo | GATE wr were Ader waver. 58/1987 faa 31.10.1987 a arate fala 27.04.1988 
W 26.04.1998 @ feria adrieeer wave. 17/1998 fiw 23.04.1998 wr ara fata 27.04.1998 @ 
26.04.2018 Te B fore andes wa Wega fee 7a] 

ST GAT TTT TORU sme wir Rarer Preraet 1986 & Pray 17(2) 
areata wat ag raft F wraeiia wer) Woe ame whit Rasa Prmadh, 2017 3 far 
92) @ ded wee FM sah ferie 26.04.2028 7H wae: A as we 8) ada F GES TT 
RR TEs 49,000/— 2) were a after, ge A Pet eel d Parr dg 30/45 ada 
Saal Wa wale ae fete 03.06.2022 wnt fear! at fs eer wt fale 12.06.2022 at afta 
gam 

‘ ae f ta UAT waa 59,62,900/—aned fiw Torer & ate Pika Reh we ara wet 
¥ oa oem WF) TE eter FH oer SH ame 4(3)(4) va WoREMA aE wert Reva 

fremraeft 2017 Gt ET 280)(0) ar versa 2) 
Teen Et sat aa wa SH oer Peta waa cea at ad at S oT w 

aca 4 yecat & fawe ur va art wre 5995059 /-aara et @ werae why afte, 
qe 41 wa wa vec usa we o wera ga orate a owed 2) stam after 
Pewe(ar), se a var wT veer Ultsd a a aqaler a Ua waa 2479 Rais 
09.09.2022 W Wert fear) 

ad: Were a ahem, Ge Ss wager ween ame uP Rare 
Praarecht 2017 & fant ¥ wea aferal or sah ad By wat GAA Veer URI Wat 
ard BY Ga waa B waltsa fear one #1 : 

am Rie 
afer wat arftrarar, 
hetore gat dere 

anes 1181-8 fers: 9.9 .2022. 
weft: or yarel vd sraeae order 2g dtd 2 ay 

(ar), aeayR Bt Id TI Grin 2479 FAs 09.09.2022 3 wat F : 

sir fore aeraer, Fe | 
were Git aan, Ge Bl Sad TT Baia 441 featH 07.09.2022 & wef F 
BT ay Mas, FSI 
west Goh. ver Shir greete, Fare— ade) wes, Tor Us, aor, fren—aere 

MT Ris 
alert wf aifierc, 

olcatorte get dork | 
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~ erates arent wa afer, arr vey fiers fam, vt-e4, argent, dere gat dere! 
wrinsraa / aa / am / ge / TATE. 162/1990/ | 873 _ fie: 9. 9..2022 

erates area Annex-E02 
Qh oges dt ya st ares ot Soon 4 ah afte, dare gales $ ae cate 

Ge / da / ATA a—18 /80/968 Pas 27.05.1981 ERI we Wa weer ula eM tae dave 

sooner Pare aa—weitey, cetla-qurms, fren qe 4H afte Raves wey e40/- wy ita 
uote aH feet Bio ad a rd aah fois 27.06.1981 B 26.06.1901 da & fae wars 4 ora) ay 
often, dare & sea sie wa /Far/wnva—t6e2/90/se5 fei 05071901 8 wen 
aaa araft Rie 27.06.1991 8 26.06.2001 & fad edie fen war) aeenne gre feeira sata 
TANATA. 35/2000 feAis 02.08.2000 I sat feta 27.06.2001 8 26.06.2021 aH @ fery areata fear 
TH | Vat STE Wo aoe uit Rare Pra i988 & fram 17(2) b sea woraeiter Yer S| 
erica afer Rera(@r), de os, stage o area are afr / ae / a / a / Te / TH. 
Wa. / 162/90/ 1638 fess 20.06.2017 ERI GIEeT ST ATM A WerK Ga ga e aeers aid, 
fani- ear eb, wet a eal S oe, ad 4 14, Garam, aetta- Gorm, fren—-qw (ore) 

@ ve F ehtga far va) Mae smert wha fares fas, 2017 & Pram o(2) S aed Gre 
wef 26.06.2031 aa aa: Ht adh ef art wah aca A Gaee a Rue sew 68,600/— 3) Wea 
am afte, ge 4 Per at 3 fran eg seem ot dan oa dea 56 frais 01.06.2022 ot 
fren war) GT fe veces at Prearpee aie ge 
1-@r Ren Fase er Paar dete otis /am weer MH voted 4 araert fen ar 
wel ORT TaN . 
2- wee 3 tae F aphiea GAA cea ha wm) o age Garand adi fee aT da 
7a 

Tecan ERI Aaa Ta GT TEA Tara feat 29.06.2022 SpA ATA Ta ST Yl ore aet EI 
tet va at Pai sa ward eM @ arena A yeh oerT ae SU eae |G afm, aE EI 
wre a dard wea oF ssoomfer ee a oephfts Ga cheat am) } aque da 
WIR BR Te 8 aarrors fear ara waa ae vA a1 vets ard RU vad GA ved wi Usd 
we & ager a wena Pewmay, veagey a ofa aed ey wht ga oratera er genfea BH ah 
aque gu safer & vate 1687 fia 07.00.2022 ert Preece w aqui a wh fia wz 
Freee, ara yay fans faart, eoneTA waage A MTA Ga arte: 025 Peas 08.09.2022 3 ERI Tad 
GH tee alsa Se a apes ward fear] 

oe: Tere UM aT, FW S MATER wees amet Gia Rarer frenact 2017 3 
Peet a sea aided er order aR Ey oa GAT Teer wir UR se aR EU Oe a a 
aftsa fra ae 8 

on 

wis (874-719 ferrin: 5. 5:2038, 
siete or yet vd areas arate oq Hf 

1. Sa ewe, Rewer, wr wa y er fam, wR vemR st wad wa SHie: 
fre /4.2(Ra—1) IR / 2022 / 026 Ais 08.09.2022 F Wat Hy 
stra fren weraer . AR | 
Were GA aon, qe St Tas wa waia 422 ia 07.09.2022 S wet a] 
Ba OF HIG, BW 
a wore var yaw angers etd, Promh- eqarr ee, ot A eet ou, ae 14, 
—— qarms, firen—qw (WORT) aI TErT® WR sift, Bw 
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Annex-E03 | 
wht 1 art va aR ’ 

Office of the Supdt. Mining Enginer, Deptt. Of Mines and Geology, C-64, Sadulganj, Bikaner (Rajasthan) 
Tel. no 0151-222661 1 

E-mail- sme. bikaner@Crajasthan.zov.in 
Bre wea / den /om/ qe /eATANa—42/1978/1BYE = Rae 4-9. 2020. 

sh ante qa sh mera cere smare, wt aoe Mere oo ct a uw 
wane aha er tare fee ow, devia Yur fran qe dawa 
4582 Gitex anf; few wrew 1484.60 UY waTUEe aT Her ater aay feria 
27.01.1979 & 26011989 aH S fed orate were wh often, sree 
we Sas wes / ATT / WAVE, /42/ 1978/2446 faim: 28.10.1978 aR eter 

fear mar) veermt art wrauee a fiir adhe waa, 27/1988 wafer 
fexie 27.01.1989 S 26.01.1999 Ta & fee Pala 02.08.1988 arafes fear sary 
Teen ERI @rvee or Gta ada wave. 15/1999 aah fea 27.01.1999 
B 26012019 wH & fery frie 105.1909 wt anda Peer TH! BHT WaeeT 
CRA ROR Sart wera Ravi Pama 1986} Pay 172) b arta adi 
& waft 4 wrest wr) 
TRIM swe wet Rare Prermrecf, 2017 & Pray 93) & mea weaned 

HT safe Ais 31.03.2025 ae wa: & ag mg 81 Graf anfern wAY afta, 
qore 90, dere & ae oa sea fH /II / WAVA-42/78 / 410 
Rete 3.012018 Err eraTeer wr RIT a Aor ya AN hae one ore Part ore, aedta yortrs fren qu(eoens) & ver ¥ tesa Rm aren) acer 4 werimee wt Rew sree 49,000/— #1 wera afY afm, GE A Pra rhs rarer &q 30/45 fads daar wa wale 136 fate 01.06.2022 wit frat 

ane & we A ehtaye ert vee a ater we Pie 06.03.2022 F aT am ERT G4 veer da O ae 3032 et Uta A RA oT ate waR fear ar oar ara ferret ahr PrmTAR &, 13,76,200 /— wren wl aE | 

fraé cert if aaa eee am Rais 09.06.2022 a uh = 1.00,000/—SAT apearg 1 avy afeH feAtiw 01,062022 qt orem et RH age ay SECM BRI Saat Gert oar BH gol wer Prather wHaraRd aan aN a ae @ are va air Ho geeart & Peg aR na ama wud 12,786,200 /—-aer AA a Here a affern, ys A gar wr Teer ulter wed wRTE gE arate dy wera) rarer afta Pewratar), ateye 3} gar waa yee wfisa wel ai WEA FIR 4a wURH 2491 Faas 09.09.2022 a war fava |
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oe: were UP afta, ge o wTARRNe VORA aE wart 
Raed Pemrach 2017 & Prat ¥ gaa wert or sade Ged BY Va GAT vee 
wferye UR oat aR EY Gk waa B waftsa fara aT 2 

Ris 
aefiery watt aftr, 
Ledrare get ator | 

wins \BYT—S |] Reais: 9. 9.2022 
sistet—ha ot yrarel wi sree oral &g ota 2 

1. 
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star afiRad Peer), degra sad oa eal 2491 fesi@ 09.09.2022 
& dat a qearf wa 21 
start fire weraex, Te | 
were Gh ahem, Gs wl sis wa wri 479 feate 07.09.2022 & Wat F 
BT a Ger, Fe! 
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See Mr PY arom, ere we few eer, whee, agency, tere ger tate) Prima / Aer / a / HR / THT, 161 / 1900/ | T0B feria: 9. 9.2022 
TTNAI See Annex-E04 2A geome ga sh ores Preset rere ar enti: rs re (eroreera) 4 ee wT lta whe tae Mae HM enttee meee funn eet Os smatane aii Re Hew 600/— uit at ah ae a after citer a @ 10 at D fy aaa af Sr, Gr dy fer finn, dere & arty ente wa / AH / CHC, /05/81/738 Reis Seon to) Gre eee wre araihy fates 14.08.1088" @ 13081001 # fore wardh 51) GaP after, Seer Danke Hw 711-0 fr 2807 sono & aT erTvecr wT Renew MY Pe Seed aren es THT Fae) a 9 eT werage Bt gem aaa THe. 161,/ 1900 are Prater 14.08.1991 W 13.08.2001 wa @ ferg RT aM after darke qs, dort erate & ante ate 671 Feat osor io & sea erga fear wan) eeraRe ar fea adhere eae, 40/2000 araf fete 14.08.2001 & 13082001 aa fore fare 11.082000 at wh siftren, Marte erate 4 amie Pre war, sen are ORT Sima GPT Rava Premracth 1988 w Prem 17(2) a verter al ge aratt 4 wmretter var ORG ST GPTST Rare Perarerch, 2017 & Fram of2) & wre errwuce Fara Reiss 13.00.2001 Te war: Hag TE 81 ada 8 wee aT eR 

Fe aralea @ ander ere sre / de SH / TAtA—161 / 19900 /2583 fete 24.11.2021 ERI SIRE] ST RRMA wash ad ana ws Pave, oer way A— 634/346, Prez ar write wedi Garrre fore Ew (Core) S yer A eter fren TAT 
verae aft after, gw a fet at S fra 8g veenm® at aon oa dem 75 Rai 01.06.2022 wR faa rat) wit fas Geeart ait mR Ram 

- wed 3} eke er sort arr Ger or Veet or wear a fear aT ora zary 2— SM Gen wEeMes En Pye cate ote /ar we A wake a erent Pear aT wet WaT RT| 
3 wee’ & ade A opis wr dormant am) o age ware ae fen ae oa 7a 

Seer GIT AAT TA BT NEA orare fries 29.06.2002 argere aera a wD yeh Tera RY EE Ser 3 @ Praia rater ware eS wae st yl Ure aM EMS MerI@ BM aha, ae ERT FIO GOR UES ered Re Ce ee ee aa TENN Sr) ger te FR Beers aie a arrord flat a wae al eM a veda ae gy var waAR ues wftea oer S apher or wena freee, veay al ar wet gy wa ge arate Bt yea st mh aA FH wratra S wate 1687 Pie o7.oo2022 aR Memaa at agit A mht Pra w Freee, ar va q fare fear, wore seaqe 7 at va Baim: 925 feiss 06.00.2022 $ ERI Gar wr Teel aftsa ee wT atte wer Pra 
ae Wee GP san, ES WeTAGAR woe ames wir fara Pepnact 2017 Pre # wea efter or audhr axed ge gat aA veer wftgt UY oe wl aR Ged wee aftsa fern vient &1 ws 

ardierr ey after, 
duterk gar dere wriesary |709-1Y fei: 969-2022. 

witfertt—fra or yerrel vd areeaa area aq Bitar B- 
1. dm Freee, Premera, ara wa y fas fear, wore veayR a wad wa SHE A/T 
2(ta—1) 7 / 2022 / 825 feaia 08.09.2022 & Wat A) 

fore areraex , WHI 
Goer ait aiieis oh ts dekh ee im roche Bese 
OW a4 Gas, FHI 
pe hain ae Oe ay ae ee 
fore ae (oI) EI weras Uy aiftarn, |e oe 
fire Tae oor 

27
s 
w
p
 

safer wf afta, 
olaatere gar dere 

er Fon mp teenie sp mamananetts 5 Rem



Office of the Assistant Minj aH a UT, CT. Ua q fest fears, We (TGR) 
‘1ax office buile; ning Enginer, Deptt. Of Mines and Geology, Near malji ka kamra, Old Sale ling, kothariya ka mohalla, Churu(Rajasthan) Tel. no 01562-250235 w : Bais wea / E-mail- ame.churu@rajasthan.g ov.in To R/S / PLETE —65 / 1983 / S25 fe - 19-69 5605 

ua Assistant Mining Engineer (Recovery) An nex - F ines & Geology Deptt, -. . ° 
: Churu (Raj.) 

| 

Sub:- Application for recovery of money referred to in section 256/257 of the Rajasthan Land es revenue Act 1956(Rajasthan Act 15 of 1956) . 
ir, 

This is an application for recovery of money referred to in section 256/257 of the Rajasthan Land Revenue Act 1956 (Rajasthan Act 15 of 1956)... * 
- The required particulars are as under:- 

The name of officer or authority To whom__ Assistant Mining Engineer, Churu 
the sum is due & payable : 

2 Name & Description of the person from West aw Sax wo Ghee , Pratt writer werd, 
whom the sum is due & payable ~ Tetiea-yorrrs, fore ayes 

3 Sum Due & Nature there of ] WANG. 65/1983, waecr ui eI sare, fie 
Tr-wreeR, devte—garmg, fret — ae A 
saa ar daar feaia 03 @ 07.07.2000 wher 18,20,000 /— 
ade waa daar feaia 03.11.2012 wR 1,10,67,986 /— 

. oy Rew arew  srafir: f& ‘01.04.15 GW 10.09.22 wht-6.63,822 /— 

OPT — 1,35,51,808 /— 14 eet 

4 The period, ifany from which itisdue& safe feria 03.07.2000 ® 10.09.2022 aH ot awrT d 3u 

the date on which it become payable . ® POATAR ea ara 
5 Process by which the sum may be. quer array F Tea 

recovered 
6 Further Particulars, (if any against which WAT Feat Wet 

process may be executed) ee phe. : 
7 ‘Further particular, if required, under WRT Wea—saet Wate 

section 257 of Rajasthan Act, 15 of 1956, 
The sum is recoverable by you in the same manner as an arrear of revenue and you are 

therefore required to recover it as such and submit it to undersigned office at Churn.. 

wild oocce 3\07 l 
ASSISTANT Vi ING ENGINEER 

Churu(Rajasthan) 
CERTIFIED THAT :- 
A. The full efforts have been made for the recoveries the Govt. dues. 
B. The address of the defaulters available in the record has been given in the certificate. 
C. The 30/45 days notice was given to the defaulter for payment of dues. 
D. There is no refundable cases entered pending in this office 

Se ent Toe! 22 

Innere ASSISTANT MINING ENGINEER 
CHURU (Rajasthan)
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of 
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Assistant 

mining 
engineer, 

Deptt. 
Of 

Mines 
& 

Geology, 
Churu 

(Rajasthan) 
Details 

mining 
leases 

at 
Randhisar 

Pahadi, 
Tehsil- 

Sujangarh, 
Distt. 

Churu 
(Rajasthan) 

 
 

 
 

 
 

 
 

 
 

 
 

 
 

 
 
 
 

 
 

 
 

 
 

 
 

 
 

 
 
 
 

 
 

 
 

 
 

 
 

 
 

 
 

 
 
 
 

 
 

 
 

 
 

 
 
 
 

 
 

 
 

 
 

 
 

 
 

 
 

 
 

 
 

 
 

  

 
 

 
 

 
 

 
 

 
 

 
 

 
 

  
 
 

 
 

 
 

 
 

 
 

      
  

  
    

  
  

  

Recovery 

jount 
S.No.| 

ML 
.NO. 

Name 
of lessese 

Mineral 
l
e
e
t
 
c
e
a
 

Status 
e
e
 

e
e
e
,
 

~~ 
Dues 

against 
R.C. 

Issued 
Dt. 

Under 
L.R. 

Act 
se a

 
LR. 

Date 

Illegal 
mining 

Act. 
1] 

11/1978} 
Pg 

Stone 
Crusing 

Ind. 
Stone 

Ballast 
| 

0.3052 
| 

27-Apr-78 
C
A
N
C
E
L
L
E
D
 

0
9
-
0
9
-
2
2
 

16-08-09 
5
9
2
1
5
5
9
 

12-09-22 
0 

: 
2] 

_21/1988]Shyam 
greet 

Stone 
Ballast_| 

0.6000 | 
12-Nov-73 

| 
CANCELLED 

| 
12-08-10 

12-08-10 
630000 

12-09-22 
0 

: 
3} 

48/1978] 
Surjaram 

Khatik 
S/O 

Hanumanaram 
Khauk 

Stone 
Ballast 

| 
0.3570 | 

16-Feb-79 
| 

CANCELLED 
26-08-22 

01-01-14 
12813790 

12-09-22 
0 

: 
4) 

_25/1979]Khatu 
Shayam 

Greet 
Udyog 

Stone 
Ballast 

| 
0.3375 | 

29-Aug-79 
C
A
N
C
E
L
L
E
D
 

09-11-21 
01-01-14 

8440767 
12-09-22 

9 
7 

5} 
95/1978} 

Bhagirath 
Mal 

Agarwal 
$/O 

Tota 
Ram 

Agarwal 
Stone 

Ballast 
| 

0.1500 
| 

27-Feb-74 
C
A
N
C
E
L
L
E
D
 

28-07-21 
01-01-14 

4
2
0
0
0
0
0
 

12-09-22 
0 

= 
6] 

54/1990] 
Kishan 

Singh 
Gehlot 

Stone 
Ballast 

| 
0.5578 | 

05-Dec-75 
|
 

CANCELLED 
26-08-22 

01-01-14 
14274674 

12-09-22 
9 

- 
7} 

65/1983] 
Churu 

Laber 
Conctor 

Co.Operative 
Society 

Stone 
Ballast 

|
 
0.2500 

| 
12-Nov-73 

C
A
N
C
E
L
L
E
D
 

0
9
-
0
9
-
2
2
 

01-01-14 
1
2
8
8
7
9
8
6
 

12-09-22 
0 

s 
8} 

__54/1978|Mainadevi 
W/O 

Girdharilal 
Meghwal 

Stone 
Ballast_| 

0.2620 | 
29-Aug-79 

| 
CANCELLED 

| 
09-09-22 

01-01-14 
7739380 

12-09-22 
0 

“/ 
9] 

_32/1988)Niranjan 
Sharma 

Stone 
Ballast 

| 
0.3500 | 

06-Mar-74 
|
 

CANCELLED 
09-09-22 

01-01-14 
15257537 

12-09-22 
0 

= 
10} 

86/1983] 
Jagdamba 

Stone 
Crushing 

Industries, 
Stone 

Ballast 
|
 
0.5000 

| 
03-Jun-74 

C
A
N
C
E
L
L
E
D
 

0
9
-
0
9
-
2
2
 

0
1
-
0
1
-
1
4
 

2
1
1
1
9
2
5
9
 

12-09-22 
0 

= 
11] 

_45/1978]Inderch& 
Golian-li 

Stone 
Ballast_| 

0.3500 | 
02-Jun-80 

|
 

CANCELLED 
09-09-22 

01-01-14 
8007169 

12-09-22 
0 

7 
12] 

_44/1978}inderch& 
Golian-| 

Stone 
Ballast 

| 
0.5000 

| 
27-Jan-74 

C
A
N
C
E
L
L
E
D
 

09-09-22 
01-01-14 

18802143 
12-09-22 

0 
= 

13] 
_52/1990]Yogesh 

Kumar 
Sharma 

$/0 
Niranjan 

Sharma 
Stone 

Ballast 
| 

0.5461 
|
 

31-Dec-80 
C
A
N
C
E
L
L
E
D
 

0
9
-
0
9
-
2
2
 

01-01-14 
7
2
7
8
8
2
6
 

12-09-22 
Q 

: 
14) 

60/1983)Lalit 
Kumar 

Verma 
5/0 

Hanuman 
Mal 

Verma 
Stone 

Ballast 
| 

0.3000 | 
31-Oct-73 

C
A
N
C
E
L
L
E
D
 

09-09-22 
01-01-14 

20001179 
wert 

seq 
vararera, 

shee 
# 

arae 
S.B.C.W, 

16668 /2019 
& 

arta 
f
i
e
 

04.09.2010 
& 
S
U
N
 

frat 
war 

@| 
Pete 

01.10.2019 
B 

10.09.2022 
ae 

at 
aera 

Ree 
mew 

UAT 
320.071 

/— 
a 

quell 
8g 

HiT wa 
a
e
 

1200. 
2022 oI arate 

@PY after, ATH 
wr o

e
 fae 

T
a
e
]
 

0 
- 

15] 
62/1983]Randhisar 

Stone Crushing 
Stone 

Ballast 
|
 
0.2500 

| 
31-Oct-73 

C
A
N
C
E
L
L
E
D
 

0
9
-
0
9
-
2
2
 

01-01-14 
1
7
5
4
1
1
9
5
 

12-09-22 
o 

= 
16] 

74/1983]Parki 
Devi 

W
/
O
 

Nupa 
Ram 

Stone 
Ballast 

0.0900 
12-Jan-79 

C
A
N
C
E
L
L
E
D
 

0
9
-
0
9
-
2
2
 

01-01-14 
0 

a 
0 

a 
17| 

_22/2003]Pratap 
Singh Rajpurohit 

Stone 
Ballast 

|
 

0.2500 
|
 

31-Oct-73 
C
A
N
C
E
L
L
E
D
 

0
9
-
0
9
-
2
2
 

02-06-22 
1
3
0
0
0
0
0
 

12-09-22 
0 

= 
18] 

_42/1978]Mangilal 
Stone 

Ballast 
|
 

0.4582 
27-Jan-74 

C
A
N
C
E
L
L
E
D
 

0
9
-
0
9
-
2
2
 

02-06-22 
1
2
7
6
2
0
0
 

12-09-22 
0 

= 
19} 

_59/1981]Arjuna 
ram 

Stone 
Ballast 

| 
0.2500 

| 
09-Jul-82 

| 
CANCELLED 

|
 

09-09-22 
03-06-22 

860000 
12-09-22 

860000} 
17-09-22 

20} 
_75/1983}Raju 

Devi 
Stone 

Ballast_| 
0.1500 |

 
15-Jan-79 

|
 

CANCELLED 
09-09-22 

03-06-22 
391400 

12-09-22 
o 

z 
21] 

_ 
36/1980) 

Biju 
Devi 

W/o 
Shrawan 

Stone 
Ballast 

| 
0.3394 

| 
25-Aug-82 

C
A
N
C
E
L
L
E
D
 

0
9
-
0
9
-
2
2
 

03-06-22 
0 

= 
0 

a2 
22] 

161/1990/M/S 
Ambey 

Mines 
and 

minerals, 
Stone 

Ballast_| 
0.2800 

| 
14-Aug-81 

|
 

CANCELLED 
|
 

09-09-22 
10-09-22 

1179500 
12-09-22 

1179500] 
17-09-22 

23} 
_15/1980|M/S 

Jai 
Ma 

Stone 
Stone 

Ballast 
| 

0.5000 | 
04-Nov-81 

| 
CANCELLED 

09-09-22 
10-09-22 

0 
= 

0 
i 

24] 
_41/1978]Sh. 

Megha 
ram 

Stone 
Ballast 

| 
0.4000 | 

27-Jan-74 
C
A
N
C
E
L
L
E
D
 

09-09-22 
10-09-22 

oO 
s 

0 
= 

25] 
_16/1999}Sh. 

Khiya 
ram 

Stone 
Ballast 

|
 

0.6000 
| 

13-Mar-74 
C
A
N
C
E
L
L
E
D
 

0
9
-
0
9
-
2
2
 

10-09-22 
0 

= 
9 

ms 
26} 

_40/1987|M/s 
Ma 

Bhawani 
Stone 

Stone 
Ballast 

| 
0.5581 

| 
26-Oct-77 

C
A
N
C
E
L
L
E
D
 

09-09-22 
10-09-22 

9 
i 

0 
a 

27} 
_68/1978|Smt. 

Shanti 
Devi 

Stone 
Ballast 

0.2150 
25-Jun-79 

C
A
N
C
E
L
L
E
D
 

0
9
-
0
9
-
2
2
 

10-09-22 
0 

o 
é 

28) 
—73/1977|Sh. 

Shankar 
lal 

Stone 
Ballast 

| 
0.1575 | 

27-Apr-78 
| 

CANCELLED 
| 

09-09-22 
10-09-22 

7468169 
jarra 

seq 
a
r
e
,
 

Ghegy 
4 
eER 

S.B.C.W. 
9470/2016 

4 
afta 

area 
fais 

14122017 
Ukr 

0 
5 

feud 
7
4
,
6
8
,
1
6
9
/
-
 

err 
ott 

fear 
rer 

8 
29] 

_50/1979]|Jain 
Stone 

Crushing-It 
Stone 

Ballast 
| 

0.2700 | 
21-Dec-74 

| 
CANCELLED 

09-09-22 
10-09-22 

9 
= 

0 
= 

30] 
_71/1983}Mangtu 

Ram 
Stone 

Ballast 
0.2616 

02-Jan-79 
C
A
N
C
E
L
L
E
D
 

0
9
-
0
9
-
2
2
 

10-09-22 
oO 

= 
9 

ne 
31] 

_49/1983/Ramvatar 
khatik 

Stone 
Ballast 

| 
0.2000 

| 
26-Nov-73 

C
A
N
C
E
L
L
E
D
 

09-09-22 
10-09-22 

0 
z 

0 
_ 

32] 
53/1978|Vinod 

Kumar 
Bangarwa 

Stone 
Ballast 

|
 

0.2550 
|
 

16-Feb-74 
C
A
N
C
E
L
L
E
D
 

0
9
-
0
9
-
2
2
 

10-09-22 
0 

= 
9 

ss 
33} 

1
0
1
/
1
9
7
7
|
M
a
m
t
a
 

Devi 
s/o 

Narendra 
kumar 

kaswan 
Stone 

Ballast 
0.3600 

13-Jan-78 
C
A
N
C
E
L
L
E
D
 

0
9
-
0
9
-
2
2
 

10-09-22 
0 

3 
o 

a 
34] 

162/1990] 
Rajendra 

Panwar 
Stone 

Ballast 
0.4800 

27-Jun-81 
C
A
N
C
E
L
L
E
D
 

09-09-22 
10-09-22 

0 
i 

9 
z 

35] 
74/1978] 

Puniya 
Blast 

Supplier 
Stone 

Ballast 
0.4916 

31-Jul-79 
C
A
N
C
E
L
L
E
D
 

0
9
-
0
9
-
2
2
 

10-09-22 
4
0
1
4
5
0
 

12-09-22 
0 

Zz 
36] 

_76/1983}Tarachand 
0.4500 | 

28-Jan-74 
|
 

CANCELLED 
09-09-22 

10-09-22 
0 

Z 
o 

= 
37] 

36/1986] 
Ambika 

Stone 
Balast Suppliers 

0.5523 
|
 

18-Sep-81 
C
A
N
C
E
L
L
E
D
 

0
9
-
0
9
-
2
2
 

10-09-22 
0 

2 
o 

a 
38] 

_13/1978]Ashwini 
kumar 

sain 
0
.
3
5
0
0
 

15-Jan-79 
C
A
N
C
E
L
L
E
D
 

0
9
-
0
9
-
2
2
 

10-09-22 
oO 

= 
9 

= 
39} 

74/1982 
R
a
d
h
e
s
h
y
a
m
 

Stone 
Ballast 

|
 

0.5000 
01-Jul-73 

C
A
N
C
E
L
L
E
D
 

0
9
-
0
9
-
2
2
 

10-09-22 
0 

z 
0 

= 
40] 

_92/1978]Babulal 
pooniya 

Stone 
Ballast 

|
 

0.4500 
|
 

30-Mar-79 
C
A
N
C
E
L
L
E
D
 

0
9
-
0
9
-
2
2
 

10-09-22 
0 

= 
0 

= 
41 

6/2001] 
Ramniwas 

Jat 
Stone 

Ballast 
| 

0.6430 
| 

16-Feb-82 
C
A
N
C
E
L
L
E
D
 

16-09-22 
31-05-21 

0 
= 

9 
= 

47) 
40/1985] 

Rirhal 
Ram 

Rawri 
S/O 

Ganacha 
Ram 

Rawri 
Stone 

Rallast 
|
 
n
i
a
n
 
| 

29-Feh-kn 
|
 

CANCFIIEN 
19.10.27 

1
.
1
1
4
 

a 
- 

a 
= 

        
 



45 OPE ATIONAL STON 

Amar Grit Udyog 

   

22049 

RAN R 
  

Khasta No.- 343 
Village- Randhisac, Tehsil- 

Sujangarh, District- Churu 

NNTUNL 

Sujangarh 

NGT O.A, 209/2022 (MEGH SINGIE& ORS, Vs STATE OF RAJASTHAN & ORS.) 

  

Charu 

   

  

   

    

       
    

  

he
 

Angira Stone 37977 

Khasta No.- 924/31, 926/641 
Village- Randhisar, Tehsil- 

Sujangarh, District- Churu 

Sujangarh Charu 

  

te
e 

Anjani Crusher Udyog 42808 

Khasra No.- 653/404 (New 

1022/724) Village-Randhisar, 

Tehsil- Sujangarh, District- 

Churu 

Sujangarh Churu I9- 30 

  

Annapurna Stone Crusher 48310 
Khasra No.- 640/344, 

Village- Randhisar, Tehsil- 

Sujangarh, District- Churu 

Sujangarh Churu 21-43 

  

Ashirwad Stone Crusher 48724 

Khasra No.- 406 (New 

1022/724) Village- Randhisar, 
Tehsil- Sujangarh, District- 

Churu 

Sujangarh Churu 
44 -FGO 

  

Ashopa Ind 29864 

Khasra No.- 79 
Village- Randhisar, Tehsil- 

Sujangarh, District- Churu 

Sujangarh Churu 1-S4 

  

Bagri Bajari Udyog 36002 

Khasra No.- 841 

Village- Randhisar, Tehsil- 
Sujangarh, District- Churu 

Sujangarh Churu 50-67 

  

Bhagwati Stone Crushing Ind 52208 
Khasra No.- 367 

Village- Randhisar, Tehsil- 

Sujangarh, District- Churu 

Sujangarh Churu 6a- 149 

  

Bhairay Grit Udyog 38123 

Khasra No.- 639/344 

Village- Randhisar, Tehsil- 

Sujangarh, District- Churu 

Sujangarh Churu 75-87 
  

Bhawani Grit Udyog 41370 

Khasra No.- 376 (New Khasra 
No, 736/376) Village: 

Randhisar, Tehsil- Sujangarh, 

District- Churu 

Sujangarh Churu 8a- 73 
  

Il Choudhary Infra 102282 

Khasra No.- 920/643 and 

1098/644 Village- Randhisar, 
Tehsil- Sujangarh, District- 

Churu 

Sujangarh — Churu DY 10y 

  

Choudhary Stone Crusher 81848 
Khasra No.- 837/830 

Village- Randhisar, Tehsil- 

Sujangarh, District- Churu 

Sujangarh Churu loS'= 109 
  

G.S. Stone Crusher 28044 
Khasra No.- 591/348 

Village- Randhisar, Tehsil- 
Sujangarh, District- Churu 

Sujangarh Churu lto -/2) 

  

Ganpati Stone Crushing Industries 450 
Khasra No.- 653/404 

Village- Randhisar, Tehsil- 

Sujangarh, District- Churu 

Sujangarh Churu Jo2.-!3 | 

  

Godara Stone Crusher 20609 

Khasra No.- 751/615 
Village- Randhisar, Tehsil- 

Sujangarh, District- Churu 

Sujangarh Churu 

  

Gurukripa Stone Crusher 80963 
Khasra No.- 29 

Village- Randhisar, Tehsil- 

Sujangarh, District- Churu 

Sujangarh Churu /So= 15°. 

      Hari Om Grit Udyog 44113   Khasra No.- 922/919 

Village- Randhisar, Tehsil-   Sujangarh, District- Churu   Sujangarh   Churu ISQ~ 162.     
 



  

    

18 Hari Om Stone Crusher 36709 

Khasra No.- 901/894 

Village- Randhisar, Tehsil- 

Sujangarh, District- Churu 

Sujangarh Charu (63-168 | 
  

19 

  

Harsawal Stone Crushing Industries 28059 
Khasra No,- Village} 

Randhisar, Tehsil- Sujangarh, 
District- Churu 

Sujangerh Churu pege (1 | 
  

20 

  

J.S.C. Works 28050 
Khasra No.- 343 

Village- Randhisar, Tehsil- 

Sujangarh, District- Churu 

Sujangarh Churu 1976-102. | 
  

21 Jai Jagdamba Stone Crushing 

Industries 
48277 

Khasra No.- 344 

Village- Randhisar, Tehsil- 

Sujangarh, District- Churu 

Sujangarh Chura 

“a 

183- 18° | 
  

Jai Shree Ram Industry 30282 
Khasra No,- 321 

Village- Randhisar, Tehsil- 

Sujangarh, District- Churu 

Sujangarh Churu 

  

23 Jain Stone Crushing Works 47215 
Khasra No.- 364 

Village- Randhisar, Tehsil- 

Sujangarh, District- Churn 

Sujangarh Churu (90-202 
  

24 Keshav Grit Udyog 29865 

Khasra No.- 376 (New Kh No 

706/376) Village- Randhisar, 

Tehsil- Sujangarh, District- 

Churu 

Sujangarh Churu Poy - fo 

  

25 
Krishna Naresh Kanhiya Industries 

12324 

Khasra No.- 800/790, 827/791 

Village- Randhisar, Tehsil- 

Sujangarh, District- Churu 

Sujangarh Churu r(f-220 > 

  

26 
M/s Hari Om Crusher Udyog (Old- 

Anjani Stone Crusher) 
29858 

Khasra No.- 320 (New 

Khasara no. 1011/602) 
Village- Randhisar, Tehsil- 

Sujangarh, District- Churu 

Sujangarh Churu 22) — 25¢ 

  

27 
Mis Maa Durga Stone Crushing 

Industries 
29906 

Khasra No.- 648/374 
Village- Randhisar, Tehsil- 

Sujangarh, District- Churu 

Sujangarh Churu 

  

28 Mahalaxmi Crusher Udyog 48445 

Khasra No.- 577/315 

(750/577) Village- Randhisar, 

Tehsil- Sujangarh, District- 

Churu 

Sujangarh Churu 2279-257 
  

29 Maruti Mangal Stone Ind. 456 

Khasra No.- 347 

Village- Randhisar, Tehsil- 

Sujangarh, District- Churu 

Sujangarh Churu 249-257 
  

30 
Mateshwari Stone Crusher 28055 

Khasra No.- 801/700 

Village- Randhisar, Tehsil- 

Sujangarh, District- Churu 
Sujangarh 25 G-264 

  

31 Om Grit Udyog 37321 

Khasra No.- 867/28 

Village- Randhisar, Tehsil- 
Sujangarh, District- Churu 

Sujangarh Churu LS hie ~ 2°77 | 
  

32 Partap Singh 8074 

Khasra No.- 699/373 

Village- Randhisar, Tehsil- 
Sujangarh, District- Churu 

Sujangarh Churu aT4- 12 
  

33 
Pashupati Nath Stone Crusher 

28057 
Khasra No.- 648/374 

Village- Randhisar, Tehsil- 

Sujangarh, District- Churu 

Sujangarh Oy — PIS 
  

34 R.K. Crushing Udyog 30281 

Khasra No.- 653/404 (New 

Khasra No. 695/404) 

Village- Randhisar, Tehsil- 

Sujangarh, District- Churu 

Sujangarh Charu wr IG - S0@ 

  

35 R.K. Industry 29860 

Khasra No.- 738/374 
Village- Randhisar, Tehsil- 

Sujangarh, District- Churu 

Sujangarh Charu S09 - 319 

    36   Randbisar Stone Crushing Industries   29862   Khasra No.- 319 

Village- Randhisar, Tehsil- 

Sujangarh, District- Churu   Suyangarh   Chur wae - 329   
   



“
i
 

  

37 
  

Shree Balaji Stone Supplier 458 
Khasra No.- 375 

Village- Rundhisar, Tehsil- 
Sujangarh, District- Churu 

Sujangarh Churu 3S28- 33¢ 
  

38 
  

Shree Maa Devi Crushing Industries 30968 

Khasra No.- 671/79 

Village- Randhisar, Tehsil- 

Sujangarh, District- Churu 
Sujangarh Churu S37- S46 

  

Shri Devi Ind, 28060 
Khasra No.- 373 

Village- Randhisar, Tehsil- 

Sujangarh, District- Churu 

Sujangarh Churu $49 -£o°2. 
  

40 Shri ganesh grit ugyog 43901 
Khasra No.- 367 

Village- Randhisar, Tehsil- 

Sujangarh, District- Churu 
Sujangarh 3E2°-358 

  

41 Shri Jagdamba Stone Crusher 22041 
Khasra No.- 536/319 

Village- Randhisar, Tehsil- 

Sujangarh, District- Churu 
Sujangarh Churu 8S5- 377 

  

42 Shri Krishna Stone Dust Udhyog 47173 
Khasra No,- 938/918 

Village- Randhisar, Tehsil- 

Sujangarh, District- Churu 
Sujangarh Churu 27R- Seb 

  

43 Shri Maa Veshno Devi Stone Crusher 82833 
Khasra No.- 834/833 

Village- Randhisar, Tehsil- 
Sujangarh, District- Churu 

Sujangarh Churu $7 — 333 
  

Shri Shakti Stone Crushing Industries 22039 
Khasra No.- 367 

Village- Randhisar, Tehsil- 

Sujangarh, District- Churu 
Sujangarh S34 YO7 

    4§   Uma Grit Udyog   11531   Khasra No.- 376 

Village- Randhisar, Tehsil- 
Sujangarh, District- Churu   Sujangarh   Churu 

3 yoo Yi2-     
 


